
From

To,

Copy to:

Dated Guwahati, the \J Decembet, ZOZ4.

Sub:- Civil vacation.

Ref :- Your letter No. rcc.6ll4l426ll4 dtd. tt.t2.Z}24.

Sir,

with reference to the above, I am directed to rnform you that your prayer for
permission to avait 2d half of the civil vacation w.e,t. 21.1i,202+ a fii.zoz+
(suffixing 01.01.2025), has been granted. The counsellor, Family court-I, Kamrup Metro, and in
his absence, the counselor, Family court-II, Kamrup Metro, and in his absence, the Counselor,
Family court-Ill, Kamrup Metro will remain in charge of your Court and office during your
absence.

Yours faithfully,

s,l/-

THE GAUHATI HIGHCOURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGAI.AND, MIZORAM AND ARUNACHAL PRADESH)

No. HC.Vll-'1/1997 I t LJ IA

Smti. Jayashree Bora,

It. Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Shri Pratim Kumar Bora,

Principal Judge,
Family Court-I, Kamrup(M),
Guwahati. I1"

,T. EGISTRAR (VIGILANCE)
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1. The Principal Accountant General (A&E), Beltola, Guwahati for information.
2. The Counsellor, Family Court-I, Kamrup Metro, Guwahati.
3/'fhe P-incipal ludge, Family Court-II, Kamrup Metro, Guwahati.

4| The Project Manager, Gauhati High Court.
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